4197 Written Answers

(¢) The members of the Council are
appointed by the Government of India to
secure as far aa possible adequate
representation from various sectors viz.
commercial banks, the cooperative sec-
tor, large and medium scale industries,
small scale industry, agriculture (in-
cluding export trade), professional
groups including economists. The selec-
tion is not done on a State-wise basis.

List of Members of the National Credit
Council
i
1. Shri Morarji Desai, Deputy Prime
Minister—Chairman.

2. Shri L. K. Jha, Governor Reserve
Bank—Vice-Chairman.

3. Prof. D. R. Gadgil,
Chairman, Planning Commission.

Deputy

4. Dr. T. G. Patel Spl. Secy. De-
partment of Economic Affairs, Ministry
of Finance.

5. Shri P. N. Damry, Chairman,
Agricultural Refinance Corporation.

6. Shri V. T. Dehejia—Banking,

7. Shri C. H. Bhabha—Banking,
8. Shri B. K. Dutt—Banking.
9. Shri T. A. Pai—Banking.

10. Shri Biren Mookerji—Large &
Medium Scale industries.

11. Shri Arvind Maatlal—Large and
Medium Scale industries.

12. Shri R. Venkataswamy Naidu—
Large and Medium Scale industries.

13. Shri R R. Morarka—Large and
Medium Scale industries.
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14. Shri E. K. Madhavan—Small
Scale industries.
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15. Shri M. Somappa—Small scale
industries.

16. Shri M. Y. Ghorpade—Agricul-
ture.

17. Major H. S.  Sandhu—Agricul-
ture.

18. Shri P. C. Barooah—Trade (in-
cluding export).

19. Shri A. K. Kader Kutty—Trade
(including export).

20. Shri B.
tion.

Mazumdar—Coopera-

21. Shri Magan bhai R. Patel—Co-
operation.

22. Dr. P. Natesan—Cooperation.

23. Dr. P. S. Lokanathan—Econo-
mist.

24. Prof. P. N. Dhar—Economist.

25. Shri
ment.

K.T. Chandy—Manage-

Top TAX PAYERS IN INDIA

1328. SHRI R. P. KHAITAN: Will the
Minister of FINANCE be pleased to
state:

(a) the names of the ten highest
Income-tax payers in the country;

(b) the amount of tax arrears standing
against each one of them at present; and

(c) the steps proposed to be taken by
Government to realise the tax arrears?

THE DEPUTY PRIME MINISTER
AND MINISTER OF FINANCE, (SHRI
MORARIJI R. DESAI): (a) to (c) The
requisite information is given in the
Annexure.



